Name of Officer (In Full)

Date of Birth
Present Post held

PROFORMA FOR DECLARATION OF ASSETS

(AsOn 31.03.2012)

25/10/1966
CHAIRMAN, PERMANENT LOKDALAT (PUBLIC UTILITY SERVICES) DURG. C.C.

SMT. SATYABHAMA AJAYDUBEY

Immovable Property

Name of District, Sub-
Division, Taluka and
Village in which property
is situated

Name and details of Property

If not in ovame, state in whose nam
held and his/her relationship to the
Govt.Servant

eHow acquired ? Whether by purchase lease
mortgage, inheritance, gift or otherwise with
details of persons from whom acquired

Housing and other
Buildings

Land

1 2 3 4 5
House No. C-10, own Accquired by purchase from Shreeji
1. Raipur Type Duplex, Infrastructure India Private Limited
located at Plot No Raipur. Allotment Order Issued by
41, Shreeji Office Letter No. 7885/2008, Dated
Madhuban 25/05/2008. SBI Housing Loan and
cononey Raipur GPF Part Final 1,76,119/- (One lakh
(Purchase Value - seventy six thousand one hundred
17,50,000/) ninteen) Rupees only obtained.
Rupees only.
2. Raipur Village Gondwara | My Husband Shri Ajay Dubey's | Accquired by purchase from Shri Vija
(Ganganagar Basti) | Property. Purchased by hisPP | Dubey S,o Shri R.P.Dubey on dated
PHN 108 RNM 1 Fund. 04/02/2009 Rs. 3,03,500/- only
Khasra No. 490/22 &
493/7 Rakba 1631
Sqgf Purchase
Amount 3,03,500/-
on dated 04/02/2009
03 Jabalpur Village Gadha, NB | My Husband Shri Ajay Dubey's | Accquired by purchase from Smt.

599 PHN 28/33
Diverted KHN 137/5

Rakba 2760 Sqf

Property. Purchased by his Salananjana Patel W/o Shri Lokmanya Pat

Saving

on dated 13/03/2008 Rs. 3,58,800/-

only




Purchase Amount
3.58,800/ Rs. on
dated 13/03/2008

04 Raipur APARTMENT No. D-301, My Husband Shri Ajay Dubey's | Acquired by purchase from B.K.
Bimal Enclave Rawabhata PH Property. Purchased by Bank loaWENTURES, Mr. Bimal Kumar
No. 100, Ward No. 01 Maulana Agrwal S/o Late Onkarmal Agarwal
Abdul Rauf Ward of Birgaon Resident of Civil Lines Raipur.

Nagar Palika Parishad Raipu
CG. Rupees 951000/- only
H-201 Bimal Enclave My Hunband Shri Ajay Dubey | Smt. Asha agrwal W/o Shri Rakesh
Rawabhata PH No. 100, Ward Property purchased by LIC Pannalal Agrwal, Station Road Raipu
No. 01 Maulana Abdul Rauf Housing Finance Ltd. (78%)
Ward of Birgaon Nagar Palika
Parishad Raipu CG. Rupees
14,00,000/- only

H-202 My Hunband Shri Ajay Dubey | Shri Rakesh Agrwal S/o Shri Agrwal
Bimal Enclave Rawabhata PH Property purchased by LIC Station Road Rapur.
No. 100, Ward No. 01 Maulana Housing Finance Ltd. (78%)

Abdul Rauf Ward of Birgaon
Nagar Palika Parishad Raipu
CG. Rupees 14,00,000/- only

NOTE : My Husband Shri Ajay Dubey working as Dy. Manager (Inst.) at Jindal India
Thurmal Power Ltd. Angul. Having Annual Salary 8.1 Lakh/ Annum., has purchased The
Property from hissalary saving and creditialslike P.F. & other housing finance inttitution.

Movable Property (Valued Above 25,000/- of Rs.)

Name of Articles

1. Scooty Kinetic CZX ,860/- (Present Value approx 5,000/-)
2. Centro Car 2006 Model 4,00/0Q0(Present Value approx 1,40,000/-)

Jewellary (Lump Sum)

Jewellary (Worth Rs.)
1- Gold 850 gm.(approx) ( Present Makkalue 25 Lakes approx)
2- Silver 2.5kg. (approx) ) (Present MarWalue 1.5 Lakes approx)

Shar es/Debentur es

Name of Issuing Company Nos. of Shares
1 2

Life Insurance Policy & Others




Name of Issuing Company Amount
1 2
Life Insurance Policy
1- Policy Number 355644912 40,000/-
2- Policy Number 377720141 3,00,000/-
3- Policy Number 377720138 1,00,000/-
4- Policy Number 355644731 (Shri Muni Dubey) 5,00,000/-
5- Policy Number 383478504 (Matured Pension Plan) 55,000/-
6- Policy Number 25011457901 (SBI Unic Plus -ii@&) 40,000/-
7- Policy Number CG1142CS (Postal Life Insurance) 1,00,000/-
Bank Deposites/ Securities & I nvestments
Name of Bank City Amount
1 2 3
1) Fixed Deposits 1. State Bank of India Raipur 1,00,000/-
2) Savings Bank A/CS 1- Kachari Chowk Raipur
1- A/c No. 30024620377 1- State Bank of India 2- Kamla Nehru Nagar, Gadha | 1- 4,32,695/-
2- Alc No. 10479568189 2- State Bank of India Road Jaballpur 2- 13,264/-
3) PPF
1- A/c No. 99/459 1- State Bank of India 1- Ambikapur 1- 6,740/- (as on 03/02/2005)
4) GPF 1- 6,03,600/-
1- AJ/c No. CAJ/500468 (As on 31/03/2012)
5) NSS
6) Others
1- Recurring A/lc 322484109951- State Bank of India 1- Raipur 1- 60,000/- (yearly)

1. In case where it is not possible to assess the\wdaurately the approximate value in relationresent condition may be indicated
Note :- The expected declaration of assets isestubp Provisions of C.G.Civil Services (Conductjiés 1965.

Signature & Date




